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Sir,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORA M AND ARUNACHAL PRADESH)

No.HC.VII-205 l2otgl 1f lA
Smti, Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Dhrupad Kashyap Das,

Presiding Officer,
Industrial Tribunal, Dibrugarh.

u^
Dated Guwahati he J January, 2025.

Casual leave.

Your letter No. ITD.01/2025 ll, dtd. OZ.OL.IO2S

with reference to the above, I am directed to inform you that you have been
granted casual leave on r6,or-2o2s, 17.or.2o2s and 1g.01.2025, arong with station
leave permission from the evening of 10.u,2025 tifl the morning or zo.or,zozs. rne
District & sessions Judge, Dibrugarh, and in her absence, the next senior most ludicial officer
available at the station wourd remain in charge of your court and office in your absence.

Yours faithfully,

SA/-

,T. REGISTRAR TIGIIANCE)
Memo No.HC.VIt-2OSlzOt3l i( * ?? lA, dated, O+-Ol_Z_eLt
Copy forwarded for information to:

1. District & Sessions Judge, Dibrugarh.
Project Manager, Gauhati High CourtThe

JT. REGIST RAR ruIGILANCE)


